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LAW (LEGISLATIVE DRAFTING ) DEPARTMENT
(Group-II)
-~ NOTIFICATION
Jaipur, March 27, 1997
No. F. 2 (9) Vidhi/2/95.-In pursuance of dau se (3) of
Article 348 of the Constituion of India, the Governor is
pleased to authorise the publication in the Rajasthan Gazette
of the Following translation in the English language of the
Rajasthan Vidhiyan Nirsan Adhiniyam, 1997 (1997 Ka
Adhiniyam Sankhya 7):- -
(Authorised Emghsh Translation)
THERAJASTHAN LAWS REPEALING ACT, 1997
{(ACT No. 7 OF 1997)

(Received the assent of the Governor on the 22nd

An
Ty Act

“fo repeal certain laws by which the texts of certain other

laws in force in the State of Rajsthan were amended.
Be it enacted by the Rajasthan State Legislature in the

- Forty- eighth Year of the Republic of India as follows:-

1. Short title and commencement.—(1) This Act may
be called the Rajasthan Laws Repealing Act, 1997.

(2) It shall come in to force at once.

2. Repeal of certain laws.— The laws specified in the
Schedule are hereby repealed.

3. Savings.— (1) The repeal by this Act of any law

shall not effect any other law in which the law hereby

repealed has been applied, incorporated or referred to.

(2) This Act shall not affect the previous operation of
any law hereby repealed or the validity, invalidity, effect o~
consequence of anything already done or suffered thereun-
der or any right, title, privilege, obligation or liability al-
readey acquired, accrued or incurred thereunder or any in-
vestigation, remedy or proceeding in respect thereot or any
relea§e ot"discharge of or from any debt, penalty, obligation,
11 blht falm or demand, or any indemnity. already granted,

%Lthp pmof of any past act or thing.
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(3) This Act shall not affect any principle or rule of
law, or established jurisdiction, form or course of pleading,
practice or procedure, or any existing usage, custom, privi-
lege, restriction, exemption, office or appointment, notwith-
standing that the same respectively may have been in any
manner attirmed, or recognised or derived by, in or from any
law hereby repealed.

(4) The repeal by this Act of any law shall not revive ~
pestore any jurisdiction, office, custom, liability, right, title,
privilege, restriction, exemption, usage, practive, procedure
or other matter or thing not existing or in force on the date on
which this Act comes into force.

(5) For the removal of doubt it is hereby declared
that,where this Act repeals any law by which the text of any
other law was amended, whether retrospectively or prosnec-

tively, by the express omission, insertion or substitution of

ary matter, the repeal shall not affect the past existence and

turther continuance of any such amendment made by the law

so repealed and in operation at the commencement of this
Act.

SCHEDULE

- ~ (See Section 2)
S.No. Year © Number Short title
L 2 _ 3 4
A 1955 11 The Rajasthan District Board

( Amendment) Act, 1955.

/2 1956 19 The Rajasthan Indian Medicines

(Amendment) Act, 1956.

ment) Act, 1960
1960 42 The Rajasthan Land Revenue

and Public Demands Recove: y
(Amendment) Act, 1960.

7/ - 1960 4 The Rajasthan Tenancy (Amend-
4

\/ 5. 1962 3 The Rajasthan Court Fees and

Suits Valuation (Amendment)

\/ Act, 1962.
6. 1962 -5

The Rajasthan Tenancy (Amend-—
ment) Act, 1962

20
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I

2

1962

1962

1962

1962

1962

1962

1963

1963

1963

1963

1963

- 1963
1963

1963

3

/

11

14

16

20

11

15

16

18

20

4

v 1962 6 The Rajasthan Urban Improve-

ment (Amendment) Act, 1962.

‘The Rajasthan Secondary

Education (Amendment) Act,
1962.

The Rajasthan Relief of Agricul-
tural Indebtedness (Amend-
ment) Act, 1962.

The Rajasthan Finance (Amend-
ment) Act, 1962.

The Rajasthan Municipalities
(Amendment) Act, 1962.

The Rajasthan Sales of Motor
Spirit Taxation (Amendment)
Act, 1962.

The Rajasthan Municipalities
(Second Amendment) Act, 1962.
The Rajasthan Urban Improve-
ment (Amendment) Act, 1963.
The Rajasthan Sales of Motor

Spirit Taxation (Amendment)
Act, 1963. |

The Rajasthan Municipalities.

(Amendment) Act, 1963.

The Rajasthan Land Revenue
(Surcharge) (Amendment) Act,
1963.

The Rajasthan Gramdan
(Amendment) Act, 1963.

The Rajasthan Public Trusts
(Amendment) Act, 1963.

The Rajasthan Land Revenue
(Amendment) Act, 1963.

The Rajasthan Entertainments
and Advertisements Tax

(Amendment) Act, 1963.
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3

4

1963

1964

1964

1964

1964

1964

1964

1964

1964

1964

1964
1964

1964

21

12

13

15

16

17

23

24

25

26

The Rajasthan Agricultural Uni-
versity (Amendment) Act, 1963.

The Rajasthan Entertainments
and Advertisements Tax
(Amendment) Act, 1964.

The Jodhpur University
(Amendment) Act, 1964.

The Rajasthan Land Revenue
(Amendment) Act, 1964.

The Rajasthan Tenancy (Amend-
ment) Act, 1964.

The Rajasthan Taxation Laws
(Amendment) Act, 1964.

The Rajasthan Fisheries
(Amendment) Act, 1964. '

The Rajasthan Legislative As-
sembly (Officers and Members
Emoluments) ( Amendment)
Act, 1964.

The Rajasthan Land Revenue
(Surcharge) (Amendment) Act,
1964. -

The Rajasthan Motor Vehicles
Taxation (Amendment) Act,

1964.

The Dungarpur State Devasthan
Nidhi (Amendment) Act, 1964.

The Rajasthan Secondary Edu-
cation (Amendment) Act, 1964.

The Rajasthan Khadi and Vil-
lage Industries Board (Amend-
ment) Act, 1964.
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36.

37.

39.

40.

41.

42,

1965 % 7

1965

1965

1965

1965

1965

1965
1965
1966
1966

1966

1966

1966

10

1 2 ¢4 4
35. 1964 The

27

Udaipur University
(Amendment) Act, 1964.

T'he Rajasthan Legislative
Assembly (Officers and Mem-
bers Emoluments) (Amend-
ment) Act, 1965.

The Rajasthan Tenancy (Amend-
ment) Act, 1965.

The Rajasthan Taxation Laws
(Amendment) Act, 1965.

The Rajasthan Ministers' Sala-
ries (Amendment) Act, 1965.

The Rajasthan Legislative As-
sembly (Officers and Members
Emoluments) (Second Amend-
ment) Act, 1965.

The Rajasthan Premises (Con-

trol of Rent and Eviction)
(Amendment) Act, 1965.

- The Rajasthan Municipalities

(Amendment) Act, 1965.

The Rajasthan Civil Courts

(Amendment) Act, 1965.

The Rajasthan Excise (Amend-
ment) Act, 1966.

The University of Rajasthan
(Amendment) Act, 1966.

The Rajasthan Premises (Con-

trol of Rent and Eviction)
(Amendment) Act, 1966.

The Nathadwara Temple
(Amendment) Act, 1966.

The  Rajasthan Taxation
(Amendment) Act, 1966.
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1 2 3 4 o
_49. 1966 13 The Udaipur University
~ ' (Amendment) Act, 1966.
y. 1966 14 The Rajasthan Cinema (Regula-
tion) (Amendment) Act, 1966.
y. 1966 15 The Rajasthan Motor Vehicles
Taxation (Amendment) Act,
1966.
\53 1966 18 The Nathdwara Temple (Second
Amendment) Act, 1966.
O3 1966 19 the Rajasthan Official Language
' (Amendment) Act, 1966.
N,B{ - 1966 16 The Rajasthan Stamp Law
(Adaptation) (Amendment) Act,
1966.
55 1966 20 The Rajasthan Motor Vehicles
\_-/ Taxation (Second Amendment)
. N Act, 1966.
/56: 1967 The Rajasthan Societies Regis-
tration (Amendment) Act, 1967.
j?l 1967 4 The Rajasthan Taxation Laws
- (Amendment) Act, 1967.
\_/58. 1968 2 ~ The Rajasthan Tenancy (Amend-
| ment) Act, 1968.
50, 1968 3 The Rajasthan Ministers' Sala-
ries (Amendment) Act, 1968.
80. 1968 4 The Rajasthan ArmedCcon-
| stabulary (Amendment) Act,
/ 1968.
Q}X 1968 D The Rajasthan Khadi and Vil-
lage Industries Board (Amend-
ment) Act, 1968.
J62. 1968 9 The Rajasthan Urban Land Tax
" (Second Amendment) Act, 1968.
6J3/ 1968 10

The Udaipur University
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(Amendment) Act, 1968.
T 2 3 _ &

64. 1968 11 The Rajasthan Legislative As-

T sembly (Officers and Members
) Emoluments) (Amendment) Act,
1968. -
65. , 1968 13 The Rajasthan State Cattle Fairs
- (Amendment) Act, 1968.
66. 1968 14 The Rajasthan Entertainments
~ and Advertisements Tax
(Amendment) Act, 1968.
6?/ 1968 15 The Rajasthan Khadi and Vil-
lage Industries Board (Amend-
nient) Act, 1968.
68. 1969 7 The Rajasthan: Legislative As-
— sembly (Officers and Members
Emoluments) (Amendment) Act,
1969.
69. 1969 8 The Rajasthan Motor Vehicles
v Taxation (Amendment) Act,
1969.
7& 1969 10 The Rajasthan State Aid to In-
| dustries (Amendment) Act,
. 1969. .
71. 1969 15 The Rajasthan Legislative As-
\/ sembly (Officers and Members
Emoluments) (Second Amend-
ment) Act, 1969. |

/2. 1969 16 The Rajasthan Legislative As-

~ sembly (Officers and Members
Emoluments) (Third Amend-
ment) Act, 1969. ,

y-. 1970 5 The Rajasthan Taxation Laws

, . (Amendment) Act, 1970.

4 1970 6 The Rajasthan Land Revenue

25
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1 2 3 4
/3. - 1970 9 The Rajasthan Tenancy (Amend-
~—" ment) Act, 1970.
76. 1970 10 The Rajasthan Lnteriammernts
~ _ and Advertisements Tax
(Amendment) Act, 197U
\/Z?. 1970 11 The Rajasthan Legislative As-

sembly (Officers and Members

Emoluments) (Amendment) Act,
1970.

78. 1970 12 The Rajasthan Public Premises
e (Eviction of Unauthorised Oc-
cupants) (Amendment) Act,

1970.

1970 15 The Rajasthan Tenancy (Second
' Amendment) Act, 1970.

79

\}0. 1970 17 The Rajasthan Tenancy (Third
Amendment) Act, 1970.

81

1970 18 The Rajasthan Khadi and Vil-
lage Industries Board (Amend-
ment) Act, 1970.

\/82 1970 20 The Rajasthan Land Revenue

| (Second Amendment) Act, 1970.

_83. 1970 21 The Rajasthan Urban Improve-
. ' . ment (Amendment) Act, 1970.

)/ 84. 1970 24 The Rajasthan Legislative As-

sembly (Officers and Members

‘Emoluments ) (Second Amend-
ment) Act, 1970.

L 89 1971 4 The Rajasthan Homoeopathic
Medicine (Amendment) Act,
- 1971, |
. 86 1971 5 The Rajasthan Tenancy (Amend-
ment) Act, 1971. |
_— 87. 1971 6 The Rajasthan  Children
26
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1 2 3 A
88. 1971 8 The Rajasthan Cinemas ¢ R@gmaﬂon)
' (Amendment) Act, 1971.
1972 1 The Rajasthan Municipalities
(Amendment) Act, 1971.
1972 2 . The Rajasthan Shops and Commer-
- cial Establishment (Amendment) Act,
_ 1971 '
1972 6 The Rajasthan Taxation Laws
(Amendment) Act, 197Z.

"\
89
v
90
v’
2 _
2B 1972 7 The Rajasthan Urban Improvement
93
v
94
V/
%5

(Amendment) Act, 1972.
1972, 10 The Rajasthan Taxation Laws (Sec
~ ond Amendment) Act, 1972.
1972 11 The Rajasthan Motor Vehicles Taxa-
tion (Amendment) Act, 1972.
1972 12 The Jodhpur University (Amend-
‘ment) Act, 1972.
S6. 1972 13 The Udaipur University (Amend-_
| ‘ment) Act, 1972.
97. 1972 14 The University of Rajasthan {Amend-
~ ment) Act, 1972.
98 1972 15 The Rajasthan Municipalities (Sec-
ond Amendment) Act, 1972.
. 1972 17 The Udaipur University (Second
Amendment} Act, 1972.
106, 1973

The Rajasthan Contingency Funad
(Amendment) Act, 1973.
VA1 1973 7 The Rajasthan Motor Vehicles
, | Taxation (Amendment) Act, 1973.
102, 1973 14 The RajasthanTaxation Laws
— (Amendment) Act, 1973.
13, 1973 15 The Rajasthan Urban [.and Tax
- (Amendment) Act, 1973.
. 104, 1973 15A The Rajasthan Agricultural Produce
N Markets (Amendment) Act, 1973.
05 1973 17 The University of Rajasthan
) (Amendment) Act, 1973.
& 1973 18  The Rajasthan Lands and Buildings
.  Tax (Amendment) Act, 1973.

O
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109,

110.

1.

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

TS TS-93, 919 27, 1997

3

1

12

13

14

15
16
19
20
21

23

24

AT 4 (F )

4
The Rajasthan Imposition of Ceiling
on Agricultural Holdings {Amend-
ment) Act, 1974.

The Rajasthan Taxation Laws
(Amendment) Act, 1974.
The Jodhpur University
(Amendment) Act, 1974.

- The Udaipur University

(Amendment) Act, 1974.

The Rajasthan Municipalities
(Amendment) Act, 1974.

The Rajasthan Imposition of Ceiling
on Agricultural Holdings (Second
Amendment) Act, 1974.

The Rajasthan Co-operative Societies
(Amendment) Act, 1974,

The Rajasthan Agricultural.Produce

Markets (Amendment) Act, 1974.

The Rajasthan Motor Vehicles Taxé-
tion (Amendment) Act, 1974.

The University of Rajasthan
(Amendment) Act, 1974.

The Rajasthan Agricultural Produce
Markets (Second Amendment) Act,
1974.

The Rajasthan Urban Improvement
(Amendment) Act, 1974.

The Rajasthan Municipalities (Second
Amendment) Act, 1974. | '

The Rajasthan Colonisation (Amend-
ment) Act, 1974.

The Rajasthan Homoeopathic Medi-
cine (Amendment) Act, 1974.

28
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1 2 3 4
12%/' 1975 3 The Udaipur University (Amend-
i | ment) Act, 1975.
12\.3/- - 1975 4 The Rajasthan Khadi and Village
Industries Board (Amendment) Act,
1975. .
1%%/; 1975 5 The Rajasthan Tenancy (Amend-
ment) Act, 1975.
125. 1975 7 The Jodhpur University (Amend-
v ment) Act, 1975.
126. 1975 8 The Rajasthan Urban Improvement
v (Amendment) Act, 1975.
127. 1975 15 The Rajasthan Land Reforms and
— Acquisition of Land Owners Estates
| (Amendment) Act, 1975.
128. 1975 16 The Rajasthan Taxation Laws
(Amendment) Act, 1975. _
1’2\9/ 1975 18 The Rajasthan Motor Vehicles Taxa-
tion (Amendment) Act, 1975.
130. 1975 22 The Rajasthan Minister's Salaries
N (Amendment) Act, 1975.
131~ 1975 23 The Rajasthan Legislative Assembly
(Officers and Members Emoluments)
_ (Amendment) Act, 1975.
132, 1975 26 The Jodhpur University (Second
7 Amendment) Act, 1975. |
133. 1975 27 The University of Rajasthan (Amend-
A ment) Act, 1975. |
13 1975 28 The Udaipur University (Second
' Amendment) Act, 1975.
135. 1976 2 The Rajasthan Monuments, Archaeo-
v logical Sites and Antiquities (Amend-
ment) Act, 1976.
~A36. 1976 3 The Rajasthan Legislative Assembly

Members (Removal of Disqualifica-
tions) (Amendment) Act, 1976.

4 —
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1976

1976
1976
1976
1976

1976

1976

1976

1976

1976
1976
1976
1976
1976
1976

1976
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3
4

13

14

17

24
29
26

30
32

33

36

37

M4 (F)

4

The Rajasthan Revenue Laws
(Amendment) Act, 1976.

The Rajasthan Stamp Law (Adapta-
tion) (Amendment) Act, 1976.

The Rajasthan Taxation Laws
(Amendment) Act, 1976.

The Rajasthan Municipalities
(Amendment) Act, 1976.

The Rajasthan Money Lenders
(Amendment) Act, 1976.

The Rajasthan Premises (Control ot
Rent and Eviction) (Amendment )

Act, 1976.
The Rajasthan Co-operative Societies
(Amendment) Act, 1976.

The Rajasthan Universities Teachers
and Officers (Special Conditions of
Service) (Amendment) Act, 1976.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments)
(Amendment) Act, 1976.

The Rajasthan Urban Improvement
(Amendment) Act, 1976.

The Rajasthan Excise (Amendment)
Act, 1976.

The Rajasthan Public Demands Re-
covery (Amendment) Act, 1976.

The Rajasthan Taxation Laws (Sec-
ond Amendment) Act, 1976.

The Rajasthan Tenancy (Second
Amendment) Act, 1976.

The Rajasthan Land Revenue
(Amendment) Act, 1976.

The Rajasthan Khadi and Village In-
dustries Board (Amendment)

Act, 1976.
50
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1977

1978
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Cocond Amendaments At
The Raasthan Municypalites
CAmendment) Act, 1977,

The luuhpur University {Amend-
iaa‘ﬁr\ e ']9?7

The Udsipur University (Amend-
ment) Act, 1977,

The University ol Rajasthan
(Amendment) Act, 1977.

The Rajasthan Universities' Teachers
And Ofticers (Special C,Undlfmns Of
Service) (Amendment) Act, 197

The Rajasthan Housing board
(Amendment) Act, 1978.

The Rajasthan Imposition of Ceiling
on Agricultural Holdings (Amend-
ment) Act, 1978.

The Rajasthan Agricultural i Produce
Markets (Amendment) Act, 1978.

The Rajasthan Urban Improvement
(Amendment) Act, 1978.

The Rajasthan Municipalities
(Amendment) Act, 197&5.

The Rajastiian Tenancy(Amendment)
Act, 1978,

The Rajastnan Lokayukta ana Up-
Lokavuktas (Amendment) Act, 1978.

1 —ma . -~ g .
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1
_169.

e

2
1978

1978

1978

1978

1978

1979

1979

1979

1980

1981

1981
1981

1981

1981
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3
13

14

17

22

23

10

16
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4

The University of Rajasthan (Amend-
ment) Act, 1978.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments
and Pension) (Amendment)

Act, 1978.

- The Rajasthan Imposition of Ceiling

on Agricultural Holdings (Second
Amendment) Act, 1978.

- The Rajasthan Entertainments and

Advertisements Tax (Amendment)

Act, 1978.

The Rajasthan Identification of pr-
isoners (Amendment) Act, 1978.

The Rajasthan Homoeopathic Medi-
cine (Amendment) Act, 1979.

The Rajasthan Contingency Fund
(Amendment) Act, 1979.

The Rajasthan Tenancy (Amendment)
Act, 1979.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 1980.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments
and Pension) (Amendment)

Act, 1981.
The Rajasthan Ministers' Salaries

(Amendment) Act, 1981.

TRe Ra j'asthan Land Revenue
(Antendment) Act, 1981. .
The Rajasthan Requisitioning of
Goods Vehicles (Amendment) Act,
1981. -
The Jodhpur University (Amend-
ment) Act, 1981.

32




ro.
Ca
e

’I
|
by
]

. W4 (F) _ T TS-93, 919 27, 1997 143 (32)
1 2 3 4
1%3/ 1981 10 The Udaipur University (Amendc-
ment) Act, 1981.
18\4/’ 1981 11 The University of Ra]asthan (Amend-
ment) Act, 1981.
18‘5/.- 1981 14 The Rajasthan Tenancy (Amendment)
Act, 1981.
18?/-1981 16 The Rajasthan Imposition of Ceiling
on Agricultural Holdings (Amena-
| ment) Act, 1981.. '
187‘./, 1982 1 The Rajasthan Co-operative Socie-
. ties (Amendment) Act, 1982.
188. 1982 3 The Rajasthan Municipalities
\al (Amendment ) Act, 1682.
\19 1982 5 The Rajasthan Essential Services
- Maintenance (Amendment) Aci, 1982,
190. - 1982 10 The Rajasthan Stamp Law (Adapia-
tion) (Amendment) Act, 1962.
191.. 1982 13 The Rajasthan Relief Undertakings
g (Special Provisions) (Amendmtm)
Act, 1982.
1‘;92/ 1982 14 The Rajasthan Public Demands Re-
covery (Amendment) Act, 1982.
193~ 1982 16 The Rajasthan Entertainments and
Advertisements Tax (Amendment)
. Act, 1982.
194~ 1982 17  The Rajasthan Public Gambling
. Ordinance (Amendment) Act, 1982.
Ayf'f 1982 13 The Rajasthan Municipalities
| (Amendment) Act, 1982.
—/T‘?é - 1982 19 The Rajasthan Lands and Buildings
Tax (Amendment) Act, 1982.
67 1982

20

The Rajasthan Motor Vehicles Taxa-
tion (Amendment) Act, 1982.

- 33
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1982

1983

1983
1983

1983

1983
1983

1983

1984

1984

1984

1984

- 1984

1985
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3
24

11

12

13

11

14

19

T 4 (F)

4

The Rajasthan Public Premises (Evic-
tion of Unauthorised Occupants)
(Amendment) Act, 1982.

The Rajasthan Legislative Assembly
(Officers and Members Emoiuments
and Pension (Amendment) Act, 1983.

The Rajasthan Co-operative Socie-
ties (Amendment) Act, 1983.

The Rajasthan Cinemas (Regula-
tion) (Amendment) Act, 1983.

The Rajasthan Homeceeopathic
Medicine (Amendment) - Act, 1983.

The Rajasthan Tenancy (Amend-
ment) Act, 1983.

The Rajasthan = Colonisation
(Amendment) Act, 1983.

The Rajasthan Imposition of Ceil-
ing on Agricultural Holdings
(Amendment) Act, 1983.

The Rajasthan Corneal Gratting
(Amendment) Act, 1984.

The Mohan Lal Sukhadia
Agricuitural University (Amend-
ment) Act, 1984.

The Rajasthan Contingency Fund
(Amendment) Act, 1984.

The Rajasthan CO-Operative Socie-
ties (Amendment) Act, 1984.

The Rajasthan Gramdan (Amend-
ment) Act, 1984.

The Rajasthan Excise (Amend-

, ment) Act, 1985. )

I e
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2\.12/ 1985

213 1985

216;// 1986
215;/1986

216_/ 1986

217. 1986
2187 1986
2 1986
220, 1986

v

221 1986

2725, 1986
&226 1986

“274. 1986
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3
9

10

16

23

4

The Rajasthan  Agricultural Credit
Operation (Ramoval of Difficulties)

(Amendment) Act, 1985.

The Rajasthan Imposition of Ceiling
on Agricultural Holdings (Amend-
ment) Act, 1985.

The Rajasthan Excise (Amendment)
Act, 1986.

The Rajasthan Tenancy (Amendment)
Act, 1986.

The Rajasthan Nurses, Midwives,
Health Visitors and Auxillary Nurse-
Midwives Registration (Amendment)

Act, 1986.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 1986.

The Rajasthan Lands and Buildings

Tax (Amendment) Act, 1986.

The Rajasthan Money-Lenders
(Amendment) Act, 1986.

The Rajasthan Disciplinary Proceed-
ings (Sommoning of Witnesses and

Producing of Documents) (Amend-
ment) Act, 1986.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments
and Pension) (Amendment)

Act, 1986.

The Rajasthan Ministers' Salaries
(Amendment) Act, 1986.

The Rajasthan Land Revenue
(Amendment) Act, 1986.

The Rajasthan Electricity (Duty)
(Amendment) Act, 1986.
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1987
1987
1987
1987

1987

1987

1987
1987

1987
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1987

1987
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3

1

10

13

17

18

20

23

24

26

28

30

'The Rajasthan Excise (Amendment)

YT 4 (&)

4

The Rajasthan Land Development
Corporation (Amendment)

Act, 1987.

The Rajasthan Colonisation

(Amendment) Act, 1987. | <

Act, 1987.

- The Rajasthan Land Revenue

(Amendment) Act, 1987.

The Rajasthan Lands and Build-
ings Tax (Amendment) Act, 1987.

The Rajasthan Local Fund Audit .
(Amendment) Act, 1987.

The Rajasthan State Road Trans -
port Service (Prevention of Ticket -
lessTravel) (Amendment)

Act, 1987.

The Rajasthan Legislative Assem-
bly (Officers and Members Emolu-

ments and Pension) (Amendment)
ACt, 1937. | N

The Rajasthan Tenancy (Second
Amendment) Act, 1987.

The Rajasthan Stamp Law (Adap -
tation) (Amendment) Act, 1987.

The Rajasthan Court Fees and Suits
Valuation (Amendment) Act, 1987. A

The Rajasthan Land Revenue (Sec-
ond Amendment) Act, 1987. '

The Rajasthan Urban Improvement
(Amendment) Act, 1987.

"The Jaipur Development Authority

(Amendment) Act, 1987.
| 9
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1 2 3 _ 4
23\9/» 1987 34 The Rajasthan Premises (Control of
Rent and Ev_iction) (Amendment)

Act, 1987.

24(‘)./' 1987 36  The University of Rajasthan
(Amendment) Act, 1987.

3 243/1987 37  The Mohan Lal Sukhadia Univer -
| sity (Amendment) Act, 1987.

242, 1987 41 The Rajasthan Bhoodan Yagna
(Amendment) Act, 1987.

243. 1988 4 The Rajasthan Contingency Fund

vV (Amendment) Act, 1988.
244. 1988 7  The Rajasthan Religious Buildings
— and places (Amendment) Act, 1988.
245. 1988 3 The Rajasthan Lokayukta and
- , UpLokayuktas (Amendment)
Act, 1988.

\29. 1988 10 The University of Rajasthan (Amend-
* ‘ment) Act, 1988.

‘24} 1988 11 The Mohan Lal Sukhadia University
(Amendment) Act, 1988.

\}48. 1989 3 ‘The Rajasthan Legislative Assembly
(Officers and Members Emoluments
and Pension) (Amendment) -

. Act, 1989.
%9. - 1989 4 The Rajasthan Ministers' Salaries
(Amendment) Act, 1989. '

\}50. 1989 5 The Rajasthan Motor Vehicles Taxa-
tion (Amendmet) Act, 1989. '

\2]5‘1. 1989 6 The Rajasthan Lands and Buildings
Tax (Amendment) Act, 1989.

\2]%2. 1989 7 The Rajasthan Municipalities
; (Amendment) Act, 1989.

293 - 1989 8  The Rajasthan Land Revenue
(Amendment) Act, 1989.
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1 2 3 4

254. 1989 11 The Nathdwara Temple (Amend-
ment) Act, 1989.

355. 1989 12 The Rajasthan Colonisation (Amend-
ment) Act, 1989.

256. 1989 13 The Rajasthan Tenancy (Amendment)
Act, 19689,

\J257. 1989 14 The Rajasthan Excise (Amendment)
Act, 1989.

b8, 1989 15 The Jaipur Development Authority

(Amendment) Act, 1989.
%59. 1989 17 The Rajasthan Stamp Law (Adapta-
|  tion) (Amendment) Act, 1989.
\//60. 1990 1 The Rajasthan Land Development
| Corporation (Amendment)
. Act, 1989.
jél. 1990 2 The Rajasthan Municipalities
- (Amendment) Act, 1989.

\,’L/62. 1990 7 The Rajasthan Lands and Buildings
Tax (Amendment) Act, 1990.

\%/63. 1990 9 The Rajasthan Legislative Assembly
(Officers and Members Emoluments
and pension) (Amendment)

. Act, 1990.
\E)ézl. 1990 10 The Rajasthan Ministers' Salaries
(Amendment) Act, 1990.
_/z65. 1990 12 The Rajasthan Municipalities
| (Amendment) Act, 1990.
\256. 1990 15  The Rajasthan Colonisation (Amend-
. ment) Act, 1990.
\/é67. 1990 16 The Rajasthan Court Fees and 5Suits
| Valuation (Amendment) Act, 1990.
\2/48 1991 2 The Rajasthan Co-operative Societies

(Amendment) Act, 1991.
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143 (39)
4

269; 1991 3 The Rajasthan Land Revenue

(Amendment) Act, 1991.

The Rajasthan Municipalities
(Amendment) Act, 1991.

The Rajasthan Excise (Amendment)
Act, 1991.

The Rajasthan Lands and Buildings
Tax (Amendment) Act, 1991.

The Rajasthan Ministers' Salaries
(Amendment) Act, 1991.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments
and Pension) (Amendment)

Act, 1991.

The Rajasthan Land Revenue (Sec -
ond Amendment) Act, 1991.

The Rajasthan Co-operative Societies
(Second Amendment) Act, 1991.

The Rajasthan Colonisation (Amend-
ment) Act, 1991.

The Rajasthan Urban Improvement
(Second Amendment) Act; 1991.

The Rajasthan Municipalities (Second
Amendment) Act, 1991.

The Jaipur Development Authority
(Amendment) Act, 1991.

The Rajasthan Co-operative Societies
(Amendment) Act, 1992.

The Rajasthan Land Tax (Amend-
ment) Act, 1992.

The Rajasthan Lands and Buildings
Tax (Amendment) Act, 1992.

" The Nathdwara Temple (Amend-

ment) Act, 1992.
3y
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85. 1992 10 The Rajasthan Motor Transport Roaa
Tax (Amendment) Act, 1992.

.Jé86. 1992 11 The Rajasthan Imposition of Ceiling
on Agricuitural Heldings (Amend-
ment) Act, 1992.

~287. 1992 13 The Rajasthan Municipalities
(Amendment) Act, 1992.

\288. 1992 14 The Rajasthan Colonisation (Amend-
ment) Act, 1992.

289. 1992 15  The Rajasthan Video Films (Regula-
tion of Exhibition) (Amendment)

Act, 1992.

~290. 1992 16 ~ The Rajasthan Urban Improvement
(Amendment) Act, 1991.

r\2}@1_ 1992 17 The University of Ajmer (Amend-

s o e wfigf i

ment) Act, 1992.
92. 1992 18 The Rajasthan Stamp Law (Adapta-
| ' - tion) (Amendment) Act, 1992.
j;?). 1992 20 The'Rajasthan Civil Courts (Amend-

ment) Act, 1992.
\2}4 1992 22 The Rajasthan Tenancy (Second f

Amendment) Act, 1992.

\/29/5 1992 24 The Rajasthan Excise (Amendment)
- - Act, 1992, -

296. 1992 25 The Rajasthan Stamp Law (Adapta-.
~/ tion) ( Second Amendment)

Act, 1992.

\2‘{7 . 1992 26 The Rajasthan Legislative Assembly
(Officers and Members Emoluments

and Pension) (Amendment)Act, 1992.
| 29&/ - 1992 28  The Rajasthan Societies Registration. .
. - (Amendment) Act, 1992. :
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2\9’9/* 1992 29 The Rajasthan Irrigation and Drain-
' age (Amendment) Act, 1991.

3(& 1992 32 The Rajasthan Municipalities (Second
Amendment) Act, 1992.

3?}. 1992 33 The Rajasthan Ministers' Salaries
' (Amendment) Act, 1992.

3\0/% 1992 34 The Rajasthan Land Revenue
(Amendment) Act, 1992.

:3()/‘\. 1992 35 The Jai Narain Vyas University
Jodhpur (Amendment) Act, 1991.

g {98

Secretary to the Government.

Government Cental Press, Jaipur.
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